IList of cases where Case Management Hearing was held during the month of March-2024
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ISH. SANJEEV KUMA! uit for(CS COMM-29.03.2022 [PRATEEK 03.04.2024/03.04.2024[23.04.202 |06.05.2024 [06.05.20
IAGGARWAL, DISTRICT ecovery  [967/22 § 28 24
WUDGE (COMMERCIAL Block, Tis| [KAMAL
ICOURT)-01 [Hazari IKISHORE
[Courts,
IDelhi
1301, [Suit for(Counter 31.03.2023 [KAMAL [---- 03.04.2024/03.04.2024[23.04.202 [06.05.2024 [06.05.20 [---------
[Extension[Recovery  [Claim- [KISHORE VS| 23 24
Block, Tis| 20/2023 [PRATEEK
[Hazari [SINGHAL
ICourts,
IDelhi
1301, [Suit forlCS COMM-{30.11.2022 |DEEPAK 02.04.2024(02.04.2024/02.04.202 [25.04.2024 [25.04.20
[Extension[Recovery [2595/22 IGARG VS| 4 24
Block, Tis| [HERBONICS
[Hazari ICOSMETICS
ICourts, [LTD.
IDelhi
I301, [Suit forCS COMM-15.09.2021 [ESSKAY e 06.04.2024[12.04.2024 [18.04.202 [09.05.2024 [09.05.20 |--
[Extension|Recovery  [3349/21 IGUEST a4 24
Block, Tis| [HOUSE LTD|
[Hazari IVS. M/s|
ICourts, IMARS
Delhi [ENTERPRISE
IS
i301, [Suit for|Counter 16.07.2022 [M/s. MARS|----- 06.04.2024[12.04.2024 [18.04.202 [09.05.2024 [09.05.20 [--------
[Extension[Recovery [Claim-32/22 [ENTERPRISE 23 24
Block, Tis| IS VS. ESSKAY|
[Hazari IGUEST
ICourts, [HOUSE LTD.
IDelhi
i301, [Suit for,CS COMM-[28.10.2021 [RAVINDER  [------ 14.04.2024(05.04.2024[23.04.202 [10.05.2024 (10.05.202f------
[Extension[Recovery  |4393/21 IPAL  SINGH] 4 la
Block, Tis| S. ANIL
[Hazari IGOSAI
ICourts,
IDelhi
1301, [Suit forlCS COMM-13.07.2023 |AB STEEL VS,[13.03.20 [20.04.2024[22.04.2024/01.05.202 [03.05.2024 [23.05.20 |-------
[Extension[Recovery [1024/23 [HINDUSTAN [24 4 24
Block, Tis| JAEROSYSTEM|
[Hazari IS LTD.
[Courts,
IDelhi
1301, [Suit forlCS COMM-11.03.2022 [YOGESH  |---—-- 09.04.2024[15.04.2024 |02.05.202 [21.05.2024 [21.05.202-------
[Extension[Recovery [876/2022 IGUPTA VS| u l4
Block, Tis| JANITA
[Hazari JAGGARWAL
[Courts,
IDelhi
i301, [Suit for{Counter 17.08.2022 |JANITA |- 109.04.2024[15.04.2024 |02.05.202 [21.05.2024 [21.05.202|----------
[Extension[Recovery [Claim-39/22 JAGGARWAL 23 l4
Block, Tis| IVS. YOGESH|
[Hazari IGUPTA
[Courts,
IDelhi
i301, [Suit for,CS COMM-10.04.2023 [TKW 26.04.2024/26.04.2024[26.04.202 [17.05.2024 [17.05.202
[Extension[Recovery [603/2023 IMANAGEMEN| 4 la
Block, Tis| T LTD. VS|
[Hazari JORIENT
ICourts, ICRAFT LTD.
IDelhi
301, [Suit forlCS COMM-05.12.2023 |[DARSHAN  |----- 0.04.2024[14.05.2024 [14.05.2024§28.05.2024 [28.05.20 [----
[Extension[Recovery  [1553/2023 [KUMAR 24
Block, Tis| JARORA VS|
[Hazari [KUMARSONS
[Courts, JAUTO LTD.
IDelhi
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ICS COMM-{30.05.2022 27.04.2024[27.04.2024[27.04.202 [21.05.2024 [21.05.202
[Extension[Recovery [1377/2022 . 28 4
Block, Tis| HYAM
[Hazari
ICourts,
IDelhi
301, [Suit forlCS COMM-16.02.2023 [RAJAN WAHIf------ 26.04.2024[13.05.2024 [18.05.202 [03.06.2024 [03.06.20
[Extension[Recovery [293/2023 IVS. AJAY| 4 24
Block, Tis ITANEJA
[Hazari
[Courts,
IDelhi
[2 |SH. RAJESH KUMAR GOEL,CENTRAL NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-02
I3 [Sh. ILLA RAWAT, DistricfCENTRAL 1303, uit forCS COMMj17.05.22 IM/S TULLIO07.02.24} - F 29.04.24  [29.04.24 |--------
Wudge, Commercial Court-03 tension[Recovery [1250/22 IGUISI SRYJ
lock, Tis| /S M/S
[Hazari IGLOSSY
(Courts, [BUTTON PVT|
Delhi ILTD
1303, [Suit forlCS COMM-23.02.23 IKAPIL 12.02.24 |- - F 105.04.24  [05.04.24
xtension|Recovery  [334/2023 IKUMRA
lock, Tis| ISEHGAL V/S
[Hazari ISANJEEV
[Courts, IDUGGAL
IDelhi
1303, ISuit forCS COMM-10.08.23 JUMESH 23.02.24 0.04.24  [30.04.24
[Extension[Recovery  [1144/2023 [TYAGI V/S
[Block, Tis| CD
[Hazari
[Courts,
IDelhi
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY|952/2022 [25.03.2022 [EKLIN (04.03.20 [PE- [BEFORE [BEFORE [BEFORE[10.05.202
IDISTRICT JUDGE), [EXTENSIO IGJEE |24 08.04.20 |PE- IDE- [10.05.204
ICOMMERCIAL COURT-04 IN  BLOCK]| [POLYM 24 AND[08.04.20 [22.04.202 [24
[THC DELHI [ERS IDE- g Ly
[PVT 22.04.202]
ILTD 1
[VS.
IONQN
3o [RECOVERY[2673/2022 [13.12.2022 |LAXMI [11.03.202 [PE- [BEFORE [BEFORE [BEFORE[17.05.202
[EXTENSIO IPUBLI Y4 29.04.202/PE- IDE- o %1
N BLOCK] ICATIO %3 &{29.04.20 [06.05.202 [17.05.20
(THC DELHI INS PVT] 130.04.20 [24 k &24
[LTD 124 h10.05.202
[VS. 4
[USHA
lD AnIT
1304 [RECOVERY[2723/2022 [21.12.2022 [SUBHA|06.03.20 [PE- [BEFORE [BEFORE [BEFORE(15.05.202
[EXTENSIO SH 24 22.04.202/PE- IDE- 15.05.204
IN BLOCK] ICHAND)| %3 &{22.04.20 [22.04.202 24
THC DELHI WAIN [23.04.20224 kb
M/S U AND|
IGARG [DE-
TRADI 2.05.202)
I P
1304 [RECOVERY|537/2020 [09.10.2020 |[KESAR [14.03.202|PE- [BEFORE [BEFORE [BEFORE(22.05.202]
[EXTENSIO I8 %3 103.05.202[PE- [DE- 22.05.2
IN  BLOCK| ICHAND| ¥4 & DE-03.05.20 [13.05.202 [24
[THC DELHI JAIN 13.05.202 24 4
[VS. 4
M/S
[LAKAS
i A
1304 [RECOVERY|1121/2023 [03.08.2023 ES [18.03.202[PE- [IBEFORE [BEFORE [BEFORE/02.07.202
[EXTENSIO H 4 0.05.202[PE- IDE- 02.07.2 4B
IN  BLOCK| UMA 23 &20.05.20 [03.06.202(024
THC DELHI [21.05.202 24 Kk
IGUPTA l DE-|
[VS. 3.06.20
MCD 124 &
AN a
Boa RECOVERY|1261/2023 [22.00.2023 |[NALINI[21.03.202 [PE- [BEFORE [BEFORE |[BEFORE|03.06.20
[EXTENSIO IGUPTA 4 14.05.202 PE- IDE- 3.06.2 [24 &
N BLOCK] [VS. %3 TO4.05.20 [29.05.202 (024 [04.06.20
(THC DELHI IPROFE 16.05.202 24 u 24
ICTUS 4 DE-|
ICAPITA| 28.05.202
L %3 &
1304 [RECOVERY|1512/2023 [22.11.2023 S [26.03.202|PE- [IBEFORE [BEFORE [BEFORE/02.07.202
[EXTENSIO %3 13.05.202 [PE- IDE- 02.07.2 4
IN BLOCK] UMA 4 AND}14.05.20 [06.06.202/024
(THC DELHI 14.05.202[24 kb
IGOEL 4 DE-|
IVS. 105.06.20
IDUSIB 24 AND)
PENTEY PV
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ISH. UMED SINGH GREWALCENTRAL 1305 ICS(COMM)|07.10.2022 [PE- EFORE |[BEFORE18.04.202
IDISTRICT JUDGE| [EXTENSIO 2297/2022 IKA 24 11.03.202 [PE- IDE- - U AND|
I((COMMERCIAL COURT)-05 N BLOCK] [MARK %3 &{12.03.20 [30.03.202 [18.04.20(19.04.202
[THC DELHI [ETING 12.03.202[24 ls 24 4
IVS. 4  AND|
|[RUDRA| [DE-
IOVERS [28.03.202
lcag a AN
1305 [RECOVERY|CS(COMM)[25.02.2023 [PUNJA [12.02.202[PE- [BEFORE [BEFORE [BEFORE(?24.04.202]
[EXTENSIO 1355/2023 &4 11.03.202 [PE- IDE- 24.04.2 |4
N BLOCK| INDH ¥ & DE-11.03.202/03.04.202/024
[THC DELHI ANK (03.04.20 4 4
[VS. 124
[VIPIN
WAIN
1305 [RECOVERY|CS(COMM)|04.07.2023 [MOHD [13.02.202|PE- IBEFORE [BEFORE [BEFORE|29.04.202
[EXTENSIO 1083/2023 MMUYU Qg [26.03.202[PE- IDE- 290.04.2 4 &
IN  BLOCK| [NDDIN 4, [28.03.20 [15.04.202 [024 130.04.20
(THC DELHI [VS. [27.03.202[24 ku 124
ISUNIT 4,28.03.2
IA DEVI 024 AND|
[DE-
1305 IRECOVERY|CS lo1.04.2023 M/S 15.02.202 [PE- BEFORE [BEFORE [BEFORE(25.04.202
[EXTENSIO (COMM)57 (TULLI 4 109.04.20 [PE- IDE- F25.04.2 4 &
IN  BLOCK| /2023 (o] 24 AND|09.04.20 [18.04.202 [024 26.04.202
[THC DELHI IGIUSI IDE- g I 4
ISRL 18.04.202)
[VS. 4
M/S
ALIEA
1305 [RECOVERY|CS l07.03.2023 M/S 22.02.202|PE- IBEFORE [BEFORE [BEFORE[20.05.202]
[EXTENSIO (COMM)- ISONI |4 08.04.20 [PE- IDE- 20.05.2 |4 AND|
IN  BLOCK| Ku27/2023 ISONS 24 TO0(08.04.20 [29.04.202 (024 [21.05.202
[THC DELHI IGARM 10.04.202}24 I 4
[ENTS 4 DE-|
IVS. 29.04.202
IAVNEE %1 AND|
e
1305 [RECOVERY|CS(COMM)[22.09.2023 EAKES [26.02.202|PE- [BEFORE BEFORE [BEFORE[]27.05.202
[EXTENSIO 1260/2023 %3 26.04.202PE- [DE- 27.05.204
IN  BLOCK| ANSA %3 AND{26.04.20 [08.05.202 24
THC DELHI IL VS| [27.04.202/24 4
ICANAR 4 AND|
A [DE-
IBANK 08.05.20
2.
1305 [RECOVERY|CS(COMM)[18.05.2023 [REKHA[]27.02.202[PE- [BEFORE [BEFORE [BEFORE(07.05.202)|
[EXTENSIO 828/2023 [DEVI I 10.04.202|PE- IDE- [07.05.2 |4
IN  BLOCK| VS “ AND[10.04.20 [26.04.202 (024
THC DELHI MCD [DE- 24 u
25.04.202
4 &
126.04.202)]
305 [RECOVERY|CS l06.02.2023 M/S 8.02.202]PE- [BEFORE [BEFORE |[BEFORE|08.05.20
[EXTENSIO (COMM)- IKAKKA 19.04.202[PE- IDE 08.05.2 |24
N BLOCK] 223/2023 R %3 DE-19.04.20 [30.04.202/|024
[THC DELHI [TRADI 130.04.20 (24 l4
ING CO. 124
IVS.
M/S
TTI
1305 [RECOVERY|CS l03.01.2022 |ADITY [29.02.202|PE- [BEFORE [BEFORE [BEFORE[14.05.202
[EXTENSIO (COMM)- A 4 15.04.202 PE- IDE F14.05.2 |4
IN BLOCK] I51/2022 [KUMA 14,16.04.2 15.04.20 [30.04.202(024
THC DELHI g VS| |02. 2
S n8. ‘:\’A 202 4 M
H 4 DE-
WINDA 130.04.20
I
1305 [RECOVERY|CS 'HARA[02.02.20 [PE- IBEFORE [BEFORE- BEFORE|15.04.202
[EXTENSIO (COMM)- INJEET [24 14.03.202|PE- l01.04.202 |
IN BLOCK| 1205/2023 IARORA 4 AND14.03.20 |4 15.04.20
(THC DELHI [VS. 16.03.202[24 24
IMCD 4 DE-|
(01.04.202
4 AND
6 [MS. BARKHA GUPTA,/CENTRAL k1o ICS (COMM) |[2642/22 06.12.2022 /s. 11.03.20 [PE- 101.04.2024 [04.04.202 [18.04.2024 [18.04.202)
[DISTRICT JUDGE), [Basheshar Lali24 1.04.2024 k
((COMMERCIAL COURT) Amit  Kuma: IAND
s. Sanja; 102.04.2024}
[Kumar IDE-
4.04.2024]
IAND
7 [SH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [CS(COMM) [11.01.2023 [CB BULLION[16.04.20[16.04.2024 [16.04.2024 [16.04.2024102.05.2024 [02.05.20 [23.04.2024
IGUPTA, DISTRICT JUDGE, [76/2023 ICO. VS SHREEj24 & 24 &
ICOMMERCIAL COURT-07 IAMBEY 18.04.20 [02.05.2024
ICHAINS 24
I8 |[SH. AMIT KUMAR, DISTRICT|Central 08EXTENSI [Recovery [CS(COMM)|28.03.2023 [UMES [14.02.202[PE [PE IDE IBEFORE(06.05.20
WUDGE, COMMERCIAL ION  BLOCK] 539/23 H %3 22.04.202BEFORE [BEFORE- (06.05.2 |24
ICOURT-08 [THC TYAGI 4 24.04.20 [30.04.202/024
VS 1&24.04.2 24 u
IMCD & 024 DE|
IORS 29.04.20

24
o
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ICOMMERCIAL COURT

I308EXTENSI [R ICS 12.04.2023 [AKBA
ION  BLOCK|Y I(COMM)62 IMOLA [4 02.04.20 29.04.2 [24
[THC 2/23 S 24 &03.04.20 |09.04.202(024
IPANEL 03.04.20 |24 la
IREPAI 24 DE|
R l08.04.20
IFACTO 24
oy
08EXTENSI RECOVER [CS(COMM)|04.09.2023 |[SHOB [21.02.202[PE PE IDE IBEFORE07.05.202
ION  BLOCKY 1217/23 HIT 4 08.04.20 BEFORE [BEFORE [07.05.2 |4
[THC IBANSA 24 109.04.20 [23.04.202 (024
IL VS| 09.04.20 (24 u
IMCD 24  DE|
22.04.202]
4 &
[B08EXTENSI [RECOVER |CS(COMM)f17.04.2023 |[AMBA [14.12.202 |PE19.02.2]PE IDE BEFORE|05.03.20
ION  BLOCK|Y 634/23 IBI I3 024 EFORE [BEFORE [05.03.2 [24
[THC WHEE 20.02.20&‘20.02.20 [27.02.202 [024
ILERS 24 DE|24 u
PVT 26.02.20:
ILTD VS| la &
LSIANJA 27.02.202)
I308EXTENSI RECOVER [CS 06.03.2020 [PUMA [14.12.202 [PE [PE IDE IBEFORE|07.02.202]
ION  BLOCK[Y (COMM) SE  VSj3 24.01.202[BEFORE [BEFORE (07.02.2 4
[THC [794/2020 IKISHA % &{25.01.20 101.02.202 (024
IN 25.01.202 24 u
GUPTA 4 DE|
I31.01.202
4
9 [SH. DEEPAK GARG ,|Central 1309 THIRD|CS (COMM.) |CS/COMM/6[24.04.2023 [MILAN 11.03.20 [PE WITHIN [WITHIN Jon requeston
[DISTRICT JUDGE), [FLOOR 83/2023 ADHUSUDA |24 29.04.2024|[FOUR [FOUR lafter thelrequest
ICOMMERCIAL COURT-09 [EXTENTIO| IN' KARIYA Vs 8 WEEKS EEKS [conclusion [after the|
IN BLOCK JANIL KUMAR| 130.04.2024} lof evidene [conclusio
IGUPTAPROPR| m  of
[ETOR AONE| IDE levidene
[NTERNATIO [14.05.2024
TAT o
09 THIRD|CS (COMM.) |CS/COMM/1[30.05.2022 M/S R. Kl12.03.20[PE WITHIN |[WITHIN
[FLOOR 1374/2022 [ENTERPRISE |24 25.04.2024[10 DAYS |10 DAYS
[EXTENTIO| IS Vs RAJESH]|
IN BLOCK AIN
1309 THIRD|CS (COMM.) |CS/COMM/2[13.10.2022 |CANARA 21.03.20 [PE WITHIN [WITHIN fon requestion
[FLOOR 324/2022 IBANK Vs M/Si24 2.04.2024|[FOUR [FOUR fter thefrequest
[EXTENTIO| [KAUSHIK [&27.04.20 WEEKS |[WEEKS |conclusion [after the]
IN BLOCK [TRADING 24 f evidene [conclusio
ICOMPANY DE m of
[THROUGH [15.05.2024 levidene
[PROP. SH | [818.05.202
AN 4
1309 THIRD|CS (COMM.) [CS/COMM/1[11.07.2023 [RAJESH 23.03.20PE WITHIN |WITHIN
[FLOOR l007/2023 [KUMAR 24 12.04.2024 [TWO [TWO
[EXTENTIO| IGUPTA EEKS EEKS
[N BLOCK IPROPRIETOR
oF M/S|
[BALAJI AND|
JASSOCIATES
09 THIRD|CS (COMM.) [CS/COMM/3/|05.04.2021 [HARSH 27.03.20PE WITHIN [WITHIN fon requeston
[FLOOR 17/2021 ISARDANA 24 02.05.2024/[THREE [THREE fter thefrequest
[EXTENTIO| JAND ORS Vs IWEEKS |WEEKS [conclusion [after the|
IN BLOCK INAVRANG 03.05.2024] f evidene |conclusio
[EXIM DE m of
ILIMITED 20.05.2024 levidene
1o [SH. AJAY PANDEY Central INIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT
1 (SH. SANJAY SHARMA |Central 1310 ICS (COMM) [CS (COMM)/137%17-10-2023 |ABDUL MOID|15.03.20 |- [PE- |As perr
IDISTRICT JUDGE,| s TAJUDDIN |24 [22.04.2024/order,
ICOMMERCIAL COURT [Parties
shall  fild
ist off
itnesses
within 14|
1310 ICS (COMM) [CS(COMM)/162{21-12-2023 [Amir  Chand[27.03.20} [PE- IAs perr
Pain Prop Off24 23.04.2024/order,
[Roop  Chand| [Parties
JAmir  Chand) shall  filg
Pain Vs M/s ist off
IRajdeep Pape: witnesses
[House And Anrj within twol
\E
2 [SH. RAVINDER BEDI,(Central INIL
[DISTRICT JUDGE,



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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13 (SH. SANJEEV KUMAR
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT

4 [SH. ASHUTOSH KUMAR,West NIL
[IDISTRICT JUDGH
((COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA,West [209 ICS COMM |511/2023 [08-07-2023 [VIVEK 14-02- [NIL [12-04-2024(12-04- INIL INIL [19.04.204
IDISTRICT JUDGE| [Extn Block ICHANDELA [2024 2024 land
I(COMMERCIAL COURT)-02 Vs ANKIT| 6.05.2024]

JAIN P.E
[20.05.204
[FORD.E
[CS COMM 324/2023 06-04-2023 [IGAURISHAN[15-03- [NIL [19-04-2024[19-04- INIL INIL [26.04.204
IKER 2024 2024 land
IOVERSES 10.05.2024
IPVT LTD Vs P.E
WINDAL [24.05.204
ICOTEX LTD [FOR D.E
[CS COMM 395/2023 17-05-2023 [THROUGH [23-02- [NIL 19-04-2024[19-04- INIL INIL [26.04.204
TS 2024 2024 land
IDIRECTOR 10.05.2024
[DEEPAK P.E
IGUPTA Vs [24.05.204
WINDAL [FOR D.E
ICOTEX LTD

16 SH. DIG VIJAY SINGH,West NIL
[DISTRICT JUDGE
(COMMERCIAL COURT)-03

7 [SH. SANJAY JINDAL,West NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
IMALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM) [182/2023 27.03.2023 [RVS 23.01.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
[IDISTRICT JUDGE| [NTERNATIO [24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
((COMMERCIAL COURT)-01 INAL Ve EEK WEEK IGIVEN [T/

IMARUTI 106.06.2024
ISUZUKI
[FOUNDATION]|
ICS(COMM) [934/2022  [30.11.2022 [ROYAL PRESS[25.07.20WITHIN WITHIN [NOT IDATE NOT|DATE [FINAL
s 23 NE NE [FILED IGIVEN INOT IARGUMEN|
[MPULSIVE EEK WEEK IGIVEN [T/
CREATIONS [03.06.2024]
|21 [SH. VIDYA PRAKASH,NEW DELHI 25 ICS (COMM.) 166/2023  [16.03.2023 IVERTEX| ,4.03.2024"7VITHIN ITHIN [NOT FILED[DATE [DATE NOT|
IDISTRICT JUDGH ILIFTS IONE IONE INOT IGIVEN
((COMMERCIAL COURT) (INDIA) WEEK EEK IGIVEN
\PVT.
ILTD. Vs
IRAKES
(H
ImiAD
ICS (COMM.) 425/2019  [24.08.2018  |MAHES |05.03.2024WITHIN ITHIN [NOT FILEDDATE  |[DATE NOT|
(H IONE IONE INOT IGIVEN
INAMKE WEEK EEK IGIVEN
[EN PVT|
ILTD Vs
IAMAR
INAMKE
Az
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ICS (COMM.) 45/2023 lo1.06.2023  |M/S l06.03.2024} INOT FILED [DATE
lascor NE NE INOT IGIVEN
|[ESTATE WEEK EEK IGIVEN
IS
IPRIVAT
ILIMITE
n L
ICS (COMM.) |07/2023 I25.06.2021 IASICS  [14.03.2024 WITHIN ITHIN [NOT FILED[DATE [DATE NOT|
ICORPO IONE IONE INOT IGIVEN
IRATION| EEK EEK IGIVEN
Vs
[HARDE
\4
IGROUP
i
ICOUNTER |17/2023 lo4.05.2023  |COTTAGl14.03.2024 WITHIN ITHIN [NOT FILED[DATE IDATE NOT|
ICLAIM E IONE IONE INOT IGIVEN
INDUST WEEK EEK IGIVEN
RIES
[EXPOSI
ITTON
ILTD Vs
NDAT
ICS (COMM.) 454/2023  08.08.2023 |MOHAN18.03.2024[WITHIN ITHIN [NOT FILED|DATE [DATE NOT|
RAM NE NE INOT IGIVEN
ITRADIN| WEEK EEK IGIVEN
G PVI|
ILTD Vs
ISHELLZ
INDIA
DT
ICS (COMM.) |863/2022  [22.10.2022 IM/S. I21.03.2024 [WITHIN TTHIN [NOT FILED[DATE IDATE NOT|
IARTHAN]| IONE IONE INOT IGIVEN
T WEEK EEK IGIVEN
IGRANT
IMARMO,|
[PVT.
ILTD. Vs
)
ICS (COMM.) [88/2023 l03.02.2023  |UNION [26.03.2024WITHIN ITHIN [NOT FILED[DATE IDATE NOT|
IBANK IONE IONE INOT IGIVEN
IOF EEK EEK IGIVEN
INDIA
Vs A K|
IPROPER]
[TIES
22 [SH. VINEETA GOYAL,NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
[23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Case ICS 04.03.2023 [VIVEK l11.03.20 With inf04.04.2024[With in]NIL INIL INIL
WUDGE(COMMERCIAL ICourt COMM)131/ ICHOPRA VsJeq eek & eek
ICOURT) [Block-I 23 IMARUTI 5.04.2024
JELECTRONIC
IS
12, New(Civil Case ICS 24.05.2023 [ADITYA 12.03.20 [With inl05.04.2024[With in]NIL INIL INIL
ICourt COMM)313/ IBHARDWAJ |24 eek & eek
[Block-1 23 s. DEEPAK| [10.04.2024
[TANWAR AND|
JANR
12, New[Civil Case ICS 28.07.2023 [DEEPAK 18.03.20 With inf15.04.2024 [With in]NIL INIL INIL
ICourt COMM)446 [FOOD 24 eek eek
[Block-I 23 IPRODUCTS
s. DEEPAK|
ISHARMA
2, New(Civil Case ICS DJ 101/20[12.02.2020 [NEELAM 19.03.20 [With inl26.03.2024With in]NIL INIL INIL
ICourt [BHAITIANI |24 eek & eek
[Block-I Vs. LINKY] [03.04.2024]
IDHINGRA
24[MS. ANURADHA SHUKLASOUTH , NewCommercial |[CS(COMM) [10.05.2023 [EUROPEAN [04.03.20F [23.04.2024F 10.05.2024 -
[BHARDWAJ, DISTRICT] ICourt [281/2023 [FOODS INDIAj24
WUDGE(COMMERCIAL [Block-I S
ICOURT) JEXCLUSIVE
[INTERNATIO
INAL
6, NewCommercial [CS(COMM) [09.06.2023 [KRATO 27.03.20(03.05.2024} 130.05.202 [08.07.2024 |- -
ICourt 72/2023 [HEALTHCAR |24 23
[Block-I [E VS EsS]
[HOSPITAL




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. SANDEEP YADAV

26[SH. RAJEEV BANSAL/SH.South 129, NewlCommercial [CS (Comm.)01.02.2023 [Canara Banko1.03.20} F F + s s
SANJEEV KUMAR SINGH,| ICourt 58/2023 s. Amit Gupta[24
ICOMMERCIAL COURT. Block-IT

29,  NewCommercial [CS (Comm.)11.05.2023 [ASR India Pvfj05.03.20F F F I L L

ICourt [291/2023 ILtd. Vs. Tikmeti24
[Block-IT [Exim Pvt. Ltd)
& Ors.

29,  NewiCommercial [CS (Comm.)02.05.2022 [M/s Darshanalo5.03.20F F F [ L L

ICourt [290/2022 JAgro Vs. M/sj24

[Block-IT ISun Spot Cafe
IPvt. Ltd. And|
IOrs.

29, NewCommercial |CS (Comm.)05.05.2022 [[FFCO MQo5.03.20F - F I F F

[Court [295/2022 ICrop  Sciencej24

[Block-IT [Pvt. Ltd. Vs
IDwarkadish
|Agro
[Enterprises

29, NewCommercial [CS (Comm.)14.07.2023 [ICICI Bank06.03.20F F F I = =
ICourt k26/2023 [Ltd. Vs. Nazia22
Block-1T Yusuf Izuddin

29,  NewlCommercial [CS (Comm.)06.08.2022 [M/s Aman|06.03.201 F F [ L L
ICourt U53/2023 [Travels  Ltd|eq
[Block-IT Vs. Travel
ICastle Pvt. Ltd.

29, NewCommercial [CS (Comm.)30.04.2022 |Amaryllis 12.03.20 | F F I s F
ICourt [285/2022 |Appliances 24
[Block-IT [ndia Pvt. Ltd|

s. Sanja

[Bansal
129, NewCommercial [CS (Comm.)23.08.2022 [M/s RSj14.03.20F - F F - -
ICourt l78/2022 ISurgical ~ Pvtje4
[Block-1T ILtd. Vs. M/s

[Focus Imaging
JAnd Research|

ICenter Pvt/

Ltd.
29, NewCommercial |CS (Comm.)08.07.2022 [Canara Bankli4.03.20} - F I n n
ICourt ko3/2022 Vs. Neelamf24
[Block-IT [Rani
29, NewlCommercial [CS (Comm.)21.01.2023 [Rajinder 14.03.20} F F [ X =
ICourt k5/2023 [Prashad  VsJeq
[Block-IT [Down Town

29,  New/Commercial [CS (Comm.)12.08.2022 [[FFCO MQ15.03.20 | F F [ L L

(Court k57/2022 ICrop  Sciencej24

[Block-IT [Pvt. Ltd. Vs
IFFDC, KBSK-|
[FIROJ ALI

129, NewCommercial |CS (Comm.)12.08.2022 [[FFCO M(15.03.20 - F [ F F

ICourt k60/2022 ICrop  Sciencef24
[Block-1T IPvt. Ltd. Vg
[Ketugram

[TAMCS Ltd.




Sr.Court
No

District

129, New
ICourt
[Block-IT

Case Type

ICommercial

Case No.

ICS (Comm.)
k14/2023

Date of Petitioner
Registratio
n

03.07.20233

Name VS
Respondent
Name

ICanara  Bank
s. Nikhila)
Poseph & Anr.

Date of Case Management Hearing

18.03.20
24

ISHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

27 [SH. LOKESH KUMAR[South

uo, Ne
ICourt
Block-IT

ICS/COMMER
ICIAL

CS/COMM/6
6/2022

11-11-2022

INEW  INDIA|
[TIMBER
ISTORE VS
[HSK  INFRA|
IPVT. LTD.

19-02-
2024

lo3-04-
2024

ko, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

[cS/COMM/3]
B/2023

[13-01-2023

IPANASONIC
ILIFE
ISOULUTIONS
INDIA P. LTD,
VS AMIT|
[ENTERPRISE
I5

l15-01-
2024

uo, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

[cs/coMM/3|
B4/2019

[27-11-2019

[ASHISH
AGGARWAL
vs M/
IRACING
IPROMOTIONS|
IP. LTD.

l19-02-
2024

uo, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

CS/COMM/6
60/2022

24-11-2022

[M/S POTHOS|
SOLUTIONS
S M/S D. K|
ICHEMICALS
IP. LTD

121.02.20
24

Ko, Ne
ICourt
Block-IT

ICS/COMMER
ICIAL

CS/COM/12/
2022

04-01-2022

IMERCHANTS
ICOURIER P
ILTD. \E
ISURYA
ICARGO

|22-02-
2024

Ko, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

ICS/COM/619)
2022

[27-07-2022

ISURYA
ICARGO
[FORWARDER
IS P. LTD. V§
IMERCHANT
ICOURIER P
ILTD.

[22-02-
2024

Ko, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

[cS/COM/65
k/2022

19-11-2022

ISTATE BANK]
F INDIA V§
IRAJ KUMAR

28-02-
2024

[28|SH. LAL SINGH, DISTRICT]
WUDGE

ISOUTH-EAST

18 BLOCK]
1l

ICS(COMM)

1183/2022

08-12-2022

IM/S PARAS|
IMARKETIN
IG THROUGH]|
ITS AR Vs
IM/S  AVN|
[TRADING

ICORPORATI

05-03-
2024

lo5-04-
2024

05-04-
2024

l03-05-
2024

lo3-05-
2024

20-04-
2024

ICS(COMM)

1629/2022

21-07-2022

e
IV/S

[HOLSCHER
1)) PVT,
ILTD. Vs
IGAURAV

INIO LT

11-03-
2024

l22-04-
2024

22-04-
2024

27-05-
2024

[27-05-
2024

l08-05-
2024

ICS(COMM)

[744/2023

10-08-2023MOHAN

ICHAUHAN
Vs HDF(
|BANK LTD.

18-03-
2024

23-04-
2024

23-04-
2024

24-05-
2024

24-05-
2024

16-05-
2024

ICS(COMM)

1026/2022

14-09-2022]

IV AUTOMAT]
AND
INSTRUMEN|
TS PVT LTDj
Vs PSI|
[ENGINEERI
ING PVT LTD

20-03-
2024

lo2-04-
2024

2-04-
2024

[26-04-
2024

[26-04-
2024

20-04-
2024

29 [MS. NEELAM SINGH,|
IDISSTRICT JUDGE

ISOUTH-EAST

INIL




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner

Registratio Name

n Respondent
Name

Date of Case Management Hearing

VS

I30|SH. AJAY KUMAR JAIN
131 [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCICS 8/3/21 [TARUN E3.02.2 22.03.24 [22.03.24 [22.03.24 |- - IPE-1 & 3
IAL SUIT DJ/533/21 IMEHTA MAY, 24
[DE- 13 &
14 MAY,
[F.ARG.-
l03.07.24
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 Commercial [CS 19-07-2023 - l05-03- - - - -
ISuit COMM)/6 2024
181/2023
ICommercial [CS 07-02- TATE - = 105-03- = = - =
[Suit COMM)/9 [2020 ANK OF| 2024
[2/2020 INDIA Vs
IMOHAMMA
ID
JAZHARUDD
N
ICommerecial [CS 24-02-2021[M/S KARNI}-- l06-03- - - - - -
ISuit COMM)/11 ICOMMUNIC 2024
/2021 ATION PVT]
ILTD Vs M/S|
IMARUTI
[ELECTRONI
ICS
Commercial [CS 18-11-2021 [MARUTI - 06-03- |- - - - -
Suit COMM)/51 [ELECTRONT 2024
Ku/2021 ICS Vs M/S|
[KARNI
ICOMMUNIC
JATION PVT,
[LTD.
ICommercial [CS 14-03-2022|ONE97 - - - - 12-03- - -
ISuit COMM)/2 ICOMMUNIC 2024
[75/2022 IATIONS LTD|
Vs
JIALERTBOX
IVENTURES
[PVT LTD
ICommercial [CS 28-04- IM/S UNITED}-- 13-03- - F- - - -
[Suit COMM)/3 [2023 IPETROCHE 2024
198/2023 IM PRIVATE
ILIMITED Vs
PESH
ISTRY
ROPRIETO
N/Q LY
ICommercial ICS 25-07-2023[LENSKART |- -~ 18-03- -~ - - -
[Suit COMM)/7 OLUTIONS 2024
l05/2023 VT. LTD.
D ANR,
s MR,
AURAV
IDEB
Commercial [CS 23-01-2020[M/S - - - - 19-03- - -
ISuit COMM)/5 ISUDRAJ 2024
lo/2020 IPACKERS
IPVT LTD Vs
IM/S MISTUJ|
10.S.K LINE
INDIA
loyrr 1
ICommercial [CS 23-01-2020[M/S - - - - I21-03- - -
[Suit COMM)/5 ISUDRAJ 2024
lo/2020 IPACKERS
IPVT LTD Vs
IM/S MISTUI|
ICommercial [CS 28-08- - [30-03- |- - - -
[Suit COMM)/2 [2020 2024
[20/2020
Commercial [CS 14-03-2022|0NE 97106-03- - - - - - -
ISuit COMM)/2 ICOMMUNIC [2024
[76/2022 IATION
ILIMITED Vs
IMANI
IMPALA Mag|
IMOVIEZ




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICommercial [CS
[Suit COMM)/8 [2023 AGVINDER [2024
162/2023 ISINGH Vs

™
I[Commercial CS 22-09- NION 20-03- - - F- [- - -
[Suit COMM)/8 [2023 ANK OF2024
55/2023 NDIA Vs

Commercial [CS 29-08- /S. BABU[30-03- |- - - - - -
ISuit COMM)/2 [2020 OM]2024
[22/2020 IPRAKASH
Vs JAGDISH|
IGEHLOT
[TRADING AS|
M/S.  J.M.
IMAEET AN
133 [MS NIRJA BHATIA ISOUTH-EAST |30 ICommercial y34/22 10.05.2022 [Inbrew 19.03.2 18.04.202(19.04.202[24.04.20 |- - 130.04.20
[Bevrages v/so24 k 23 24 24

[Pioneer Gel

ICommercial 436/22 10.05.2022 [Inbrew 19.03.2 [18.04.202(19.04.202[24.04.20 |- - 130.04.20
|Bevrages v/so024 %3 23 24 24
IManjit Singh

IC ciali438/22 10.05.2022 [Inbrew 19.03.2 18.04.202(19.04.202(24.04.20 |- f-- [30.04.20
ﬁevrages v/sjo24 4 4 24 24

aj  kumar

IGupta

IC: cial y88/22 10.05.2022[Inbrew 19.03.2 [18.04.202[19.04.202[24.04.20 |- - 130.04.20
|Bevrages v/s024 4 4 24 l24
JAmarpreet

ICommercial ygo/22 10.05.2022[[nbrew 19.03.2 [18.04.202(19.04.202[24.04.20 |- - 30.04.20
|Bevrages v/so24 k 23 24 24
IGoldline

IDevelopers

ICommercial|y92/22 10.05.2022 [[nbrew 19.03.2 18.04.202(19.04.202[24.04.20 |- - 130.04.20
[Bevrages v/sjo24 4 4 24 24
IVrindavan
|Apparels

Commercial[352/22 11.04.2022 [Titu Kumarf19.03.2 [08.04.20 [16.04.20224.04.20 |- - 103.05.202
/s Zia infrjo24 24 4 124 4
lengineering

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST |23 ICOMMERCI [CS/COMM/ [10-07-2023 [BIMLA RANI01-03- [NIL INIL INIL INIL INIL INIL
IAL CASE 6372023 'UNEJA VS.2024
ATHU
'WEETS

. LTD.

ICOMMERCI [CS/COMM/ 11-11-2022 [DEUTSCHE [21-03- [NIL INIL INIL INIL INIL INIL
IAL CASE [1106/2022 ANK AGj2024
S.
PARENTOO|

PVT,|
TD.

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)




Sr.Court District Court Case Type Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

136 [SH. ARVIND KUMAR,| [RECOVERY [353/2022 l22-11-2022 [ANJALI 20-02- | . . . [P.E.-09-
[DISTRICT JUDGE), IGUPTA VS|2024 4-
ICOMMERCIAL COURT-02 IVIJAY GOEL [2024,16-

4-2024
ID.E.-24-
4-2024,
[30-04-
12 [RECOVERY [105/2022 16-04-2022 [STATE BANKlo1-02- |. k. - . |P.E-02-04-
IOF INDIA VSJ2024 2024
JASHOK D.E.15-04-
IPARCHA [2024,FINA
IL
IARGUMEN|
[T-02-05-
12 [RECOVERY [372/2022  [29-11-2022 |[MODERN 22-01- . k. - . IP.E-10-04-
INDUSTRIES [2024 2024
S. NITIN| [D.E.26-04-
[TRADING [2024,FINA
ICOMPANY IL
JARGUMEN|
T- 08-05-
12 [RECOVERY [201/2021 I30-10-2021 [HITESH [22-02- | . k. L. - [P.E-27-03-
JENTERPRISE [2024 2024
IS VS| ID.E.16-04-
IMODERN [2024,FINA
ICONSTRUCTI IL
N JARGUMEN|
[T-29-04-
12 [RECOVERY [96/2023 17-02-2023 [FCS 16-02- |. k. k. F. k. [P.E-10-04-
ISOLUTION  [2024 2024
[ILTD. VS. AP [D.E.27-04-
IASSOCIATES [2024,FINA
IL
IARGUMEN(
[T-07-05-
12 [RECOVERY [167/2021 23-09-2021 [M/S 12-02- . . k. - . IP.E.-18-04-
[PARASNATH [2021 [2024 D.E.-|
LOOMTEC l29-04-
[PVT. LTD. VS| 2024,
IM/S MICAPLY IFINAL
IARGUMEN|
[T-09-05-
12 [RECOVERY [167/2021 23-09-2021 [NATH PAPER[26-02- |. . k. . . IP.E.-09-
IPVT. 2024 4-2024
[LTD.VS.M/S [D.E.-22-
ISINGARI [04-2024,
[PAPER [FINAL
ICONCERTOR IARGUMEN(
[T-06-05-
12 [RECOVERY [115/2023 28-03-2023 [RK TRADING|16-02- I. F. k. I . [P.E.-23-04-
ICOMPANY VS.[2024 2024 D.E.-
PAI  DURGA 6-05-
SARMENTS 2024,
[FINAL
IARGUMEN]|
[T-24-05-
12 [RECOVERY W6/2020 27-09-2018 [M/S C AND S[16-02- F. . k. - . IP.E.-12-04-
[HIMOINSA  [2024 2024 D.E.-
[PVT. LTD VS| 24-04-
IRAJ POWER| 2024,
[PROJECTS IFINAL
IARGUMEN(
[T-13-05-
12 IRECOVERY [177/2023 20-05-2023 [PUNJAB 20-03- . . F. L. . IP.E.-18-04-
INATONAL 2024 2024 D.E.-
[BANK VS| 2-05-
JANKIT 2024,
ISHARMA IFINAL
JARGUMEN|
[T-16-05-
12 [RECOVERY [193/2023 25-05-2023 [PACE 07-03- | k. k. L. k. IP.E.02--05-]
ICOMPUTECH [2024 2024 D.E.-
[NDIA  PVT| 13-05-
ILTD. VS| 2024, 17
[LOHUM 5-2024
ICLEANTECH IFINAL
[PVT. LTD. IARGUMEN|
r

137 [SH. CHANDRA SHEKHAR,EAST INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02

138 |SH. SANJEEV KUMAR|North-East  [201 L ICS ICS(COMM)- MOHD 06.03.20[WITHIN 10[YES INO I3 DAYS[TO BEj02-04-
[MALHOTRA, DISTRICT] COMMERCIf113/2019 IYAMEEN VS|24 [DAYS [PRIOR TOHEARD [2024 — P.E|
WUDGE (COMMERCIAL)-01 IAL)/CIVIL IM/S NICE| [FINAL ION  14-02-05-

[PACK AND| JIARGUMEN [05-2024 [2024 -

JANR T D.E. 14-05-
2024 -
[FINAL
Apcrmrn




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

ICS ICS(COMM)- M/S CINE[07.03.20] 0 BE[08.04.2024
COMMERCI104/2019 JARYAN VS|24 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDTDC [FINAL [ON  20-02.05.2024]
[EXPRESS LTD| JARGUMEN [05-2024 |- D.E|
JAND ANR T 20.05.2024]
-  FINAL
JARGUMEN|
fre
I3 ICS ICS(COMM)- [BANK OH11.03.20 WITHIN 10[YES INO DAYS|[TO BE|09.04.2024
COMMERCIf113/2023 AHARASHT [24 [DAYS [PRIOR TOHEARD [- P.E.
IAL)/CIVIL [RA VS. AMIT| [FINAL N [27.04.2024
ISINGH JIARGUMEN [13.05.202[- D.E|
T k [13.05.2024
- FINALY
IARGUMEN]|
fre
23 ICS ICS(COM-  |ICANARA 15.03.20 WITHIN 10YES INO 13 DAYS|[TO BE[12.04.2024
COMMERCIf17/2021 IBANK VSi24 [DAYS IPRIOR TOHEARD [~ P.E.
IAL)/CIVIL OHD. [FINAL JON 30.04.2024
ISOHAIL JIARGUMEN [21.05.202[- D.E|
I 23 21.05.2024
- FINAL
IARGUMEN|
fre
5 ICS ICS(COMM)- PASMINE 21.03.20 WITHIN 10[YES INO 3 DAYS[TO BEJ20.04.2024
COMMERCI[130/2023 [HYGIENE 24 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL [PRODUCTS [FINAL JON 8.05.2024
[PRIVATE JARGUMEN [31.05.202[- D.E|
[LIMITED VS| I 23 1.05.2024
ISACHIN - FINAI
[KUMAR IARGUMEN|
e
16 ICS [CS(COMM)- MAHESH PAl}22.03.20WITHIN 10[YES INO 3 DAYS[TO BEj26.04.2024]
COMMERCI[128/2023 S. 24 IDAYS [PRIOR TOHEARD [- P.E.
IAL)/CIVIL IMUNICIPAL IFINAL ION 10.05.2024
ICORPORTION JARGUMEN [31.05.202- D.E|
JIOF DELHI T 23 131.05.2024
-  FINAL
JARGUMEN|
fre
7 ICS ICS(COMM)- [STATE BANKI30.03.20WITHIN 10[YES [NO B DAYS|[TO BEj03.05.2024]
COMMERCI[83/2023 JOF INDIA VSJ23 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL RAJENDER [FINAL N 17.05.2024
[KUMAR JIARGUMEN [31.05.202[- D.E|
T k 31.05.2024
-  FINALY
IARGUMEN]|
fre
18 ICS ICS(COMM)- M/S JBS|30.03.20WITHIN 10[YES INO 13 DAYS|[TO BE[15.04.2024
COMMERCI|55/2023 [ENGINEERIN [23 [DAYS IPRIOR TOHEARD |- D.E|
IAL)/CIVIL IG WORKS VS| [FINAL [ON 6.05.2024
IM/S REVA| JARGUMEN [06.05.20 |-  FINAL
[ENGINEERIN T 24 IARGUMEN|
IG TS
[ENTERPRISE
S
39 [SH. BRIJESH KUMAR GARG [Shahdara 301, New|CS(COMME [Framin [Listing ofjAffidavit |Affidavit [Written [Oral lOther
ICourt [RCIAL) lg  theWitness lof Argument [Argume [Stages/H
Building lissues [Evidence Witness [s mts learing
[Date
ICS(COMME [CS l04-11-2023 [M/S 03/04/ [Not Filed [Not Filed [Not Filed [NO INO [22.03.202
[RCIAL) COMM.) [IMPRESSIV [2024 U
I574/2023 E DATA| [23.03.202|
ERVICE b4 PE |
VT. LTD,| [26.03.202)
S. UNION| %3 &
F INDIA 27.03.202
zQD)
ICS(COMME [CS 21.02.2024 [DR. 11.03.2 [Not Filed [Not Filed [Not Filed NO INO (04.04.20
[RCIAL) COMM.) OONAM 024 24 &
182/2023 EHGAL VS, 10.04.202)]
IANUBHAV I,
JAIN 15.04.24
&
16.04.202
LD
ICS(COMME [CS (COMM.[22.02.2024/AXIS BANKI|11.03.2 [Not Filed [Not Filed Not Filed NO INO [28.03.202)
IRCIAL) 85/2023 ILTD. VS.o24 4 &
[ROBOTACK 30.03.20
IPVT. LTD. k4  PE,
9.04.20
24 &
12.04.202
rap)
ICS(COMME [CS 14.12.2024 [ADITYA 13.03.2 Not Filed [Not Filed [Not Filed NO INO [05.04.20
IRCIAL) COMM.) JAIN HUFo24 24 &
1690/2022 IPROP. OF| |06.04.20
ICONTRA 124 PE,
IPACKGING 18.04.202)]
IVS. ASCO| 23 &
IGLOBAL 19.04.202
loving  pum zOD)
ICS(COMME [CS 16.01.2021 [M/S 14.03.2 [Not Filed [Not Filed [Not Filed [NO INO 103.04.20
[RCIAL) COMM.) ISUPREME |024 24 PE &
[28/2021 INDIA PVT, l04.04.20
[LTD. VS, 24 DE|
[PARYCON [FOR
INDUSTRIE 25.04.202]
s 4 FINAL
Apcrman




Sr.Court
No

District

l40[MS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

k1 [SH. SURENDER S. RATHI

k42 |SH. REETESH SINGH

Court
Room

Case Type

Case No.

Date of Petitioner

Registratio Name VS

n Respondent
Name

Date of Case Management Hearing

ICS . INot Filed [Not Filed [Not Filed
[RCIAL) COMMM.) IKAMA Alo24 4 &
[229/2023 [ROADLINES [23.04.202)
IPVT  LTD. la PE,
VS. M/S| 25.04.202
JACCELARAT 4 &
IED 26.04.202
haraporrare a £OD)
ICS(COMME [CS 12.10.2023 ANKIT JAIN[27.03.2 [Not Filed [Not Filed [Not Filed NO INO [27.04.202
IRCIAL) COMM.) IVS. SHIVAM|o24 4 &
I513/2023 [UDYOG PVT| 29.04.202]
ILTD. b4 PE &
l01.05.202
4 &
04.05.20
LD
[ROOM ICOMMERCIAICS COMM| IGULSHAN 04.03.20[NOT INOT INOT INO- [NO PE/
INO 57 IL 149/2023 IKUMAR  V/S24 [FILED [FILED [FILED 14.03.2024
IM/S SMOOTH|
IMOTORS
[ROOM ICOMMERCIAICS COMM| [PUNJAB 11.03.20 NOT INOT INOT INO- INO IPE/
INO 57 IL U54/2022 INATIONAL  [241 [FILED IFILED [FILED 4.04.2024
BANK  V/S|
IPOOJA JAIN
[ROOM ICOMMERCIAICS COMM| ICANARA [15.03.20 NOT INOT INOT INO- INO IPE/
INO 57 IL 163/2023 [BANK V/Si24 [FILED [FILED [FILED [20.04.2024
IM/S SUMAN|
ISERVICES
[ROOM ICOMMERCIAICS COMM| INOD 19.03.20 NOT INOT INOT INO- [NO IPE/
NOs57 |L 649/2023 IKUMAR o4 FILED  [FILED  [FILED 15.04.2024
JAGGARWAL
/S MANOJ|
JAIN
[ROOM ICOMMERCIAICS COMM| IDAYAWATI  [20.203.2[NOT INOT INOT INO- [NO IPE/
INO 57 IL 187/2023 /S RD WIREo24 [FILED [FILED [FILED 20.04.2024
[TECH
IMACHINES
[PVT LDT
ROOM ICOMMERCIAICS COMM| [SUBODH 20.03.20[NOT INOT INOT INO- INO [PE/
INO 57 IL I574/2021 [KUMAR 24 [FILED [FILED [FILED [23.04.2024
[KHANDELWA
I v/S|
[PRAMOD
[KUMAR
ISINGH
[ROOM ICOMMERCIAICS COMM| ISHREE 23.03.20[NOT INOT INOT INO- INO IPE/
INO 57 IL 523/2023 [BANKEY 24 [FILED [FILED [FILED [25.04.2024
[BEHARI
[FABRICS PVT|
ILTD v/
[TRIPTA
JARORA
[ROOM ICOMMERCIAICS COMM| IAXIS BANK|23.03.20[NOT INOT INOT INO- [NO IPE/
NO57 |L l65/2023 IV/S NAVEEN[24 [FILED  [FILED  |[FILED 6.04.2024
[BHATNAGAR
INIL
IC.No 304 ICS(COMM)/ [SHOURYA Jo5-03-2024 [FILED [FILED ONNOT INOT INOT FILED[P.E. 20
h Reetesh| 147/2023  [EXPORTS ION 20-20-03- [FILED [FILED 4-2024
ingh VS ARORA] 03-2024 2024
IDJ(comm- ILIFESTYLE
04)
IC.No 304 ICS(COMM)/ [EJAJUL l04-03-2024 [NOT INOT INOT INOT INOT FILED[P.E. 04
h Reetesh| 549/2023  |SHAIKH VS FILED [FILED  [FILED  [FILED 4-2024
ingh IGARUDA
[DJ(comm- ICONSTRUC
4) TION &
[ENGG. PVT|
ILTD.
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ICOUNTER |GARUDA  |04-03-2024 INOT FILED[P.E. 04-|
h Reetesh| ICLAIM ICONSTRUC IFILED [FILED [FILED [FILED 4-2024
ingh ICS(COMM)/ [TION
[DJ(comm- 162/2024 [ENGG. PVT]
l04) ILTD. VY
[EJAJUL
ISHAIKH
CNo 304 ICS(COMM)/ [KARYTRON |03/11/2024 [NOT _ [NOT INOT INOT INOT FILEDP.E. 12
ISh Reetesh| 171/2023  [ELECTRICA FILED [FILED  [FILED  [FILED 4-2024
ISingh ILS PVT]
[DJ(comm- ILTD. Vs
4) [TIRUPATI
[TECHNOPA
ICKS  PVT|
Lo
IC.No 304 ICOUNTER [TIRUPATI [o3/11/2024 [NOT INOT INOT INOT INOT FILED[P.E. 12
h Reetesh| ICLAIM [TECHNOPA [FILED [FILED [FILED [FILED 4-2024
ingh ICS(COMM)/ |CKS ~ PVT|
IDJ(comm- K67/2023  [LTD. vy
lo4) KARYTRON
I[ELECTRICA
ILS PVT.
LT
IC.No 304 ICS(COMM)/ [BHARAT [13-03-2024  [NOT INOT INOT INOT INOT FILEDP.E. 08
ISh Reetesh| 627/2023  |[ENGG. IFILED [FILED IFILED [FILED 4-2024
|Singh [COMPANY
IDJ(comm- S M/S
104) IN.K.G.
INFRASTRU
ICTURE LTD .|
IC.No 304 ICS(COMM)/ [RAJESH 14-03-204 INOT INOT INOT INOT INOT FILEDP.E. 18-
h Reetesh| lb44/2023  [BEHAL V§ FILED [FILED [FILED [FILED 4-2024
ingh HJA
[DJ(comm- [CREATIONS
l04) IPVT. LTD.
IC.No 304 ICS(COMM)/ [SUNITA l03/14/2024 [NOT INOT INOT INOT INOT FILED[P.E. 02
h Reetesh| [22/2024 IGARG V§ [FILED [FILED [FILED [FILED 4-2024
ingh IVIKAS
[DJ(comm- IKUMAR
4) IGOYAL
ICNo 304 ICS(COMM)/ [TANISH l20-03-2024  [NOT INOT INOT INOT INOT FILED[P.E. 05+
ISh Reetesh| [78/2024 [ENTERPRIS IFILED [FILED [FILED [FILED 4-2024
|Singh [ES VS MCD
IDJ(comm-
04)
ICNo 304] ICS(COMM)/ [NITA DEVljo3/19/2024 [NOT _ [NOT INOT INOT [NOT FILED[P.E. 06
ISh Reetesh| 600/2023 |[SHARMA VY IFILED [FILED [FILED [FILED 4-2024
|Singh [HARI
IDJ(comm- IPRASAD
04)
ICNo 304] ICS(COMM)/ [ARCHANA [03/23/2024 [NOT _ [NOT INOT INOT INOT FILEDP.E. 101
h Reetesh| 0/2024 IAPPLIANCE IFILED [FILED [FILED [FILED 4-2024
ingh IS VS ES ESY
[DJ(comm- IKAY ENGG.
4)
43 [MS. PREETI AGARWAILNorth-West 406 ICivil ICS COMM-03.12.2019 [M/S NEW| 6.03.2024
GUPTA, DISTRICT JUDGE,| l25/2019 IMANGALAM
I((COMMERCIAL COURT) ISALES VS M/S|
AC.
INARENDRA
°S COMM-19.05.2022 [SUNCARE [06.03.2024}
W20/2022 [FORMULATIO|
INS PVT LTD|
JAND ORS V§
JARCHEM
IDRUGS  PVT]
[ILTD AND ORS
ICS COMM-+25.02.2021 [HAZOORILAL [07.03.2024
[156/2021 JAND SONS|
VEWELLER P|
ILTD VS
RAVINDER
[KUMAR
ICS COMM-+27.04.2022 [SEVEN  SEA| 11.03.2024
[283/2022 IBEAUTY
[PRODUCTS
S AROCHEM|
[RATLAM PVT
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ICS COMM-1.11.2020 [M/S SHREH 12.03.2024
[218/2022 [UDYOG \E
IM/S
[MORADABAD
ICORRUGATIO|
N CENTRE
[PVT. LTD,
AND QDG
ICS COMM-H+11.07.2019 [MEENA 13.03.2024
195/2019 [KUMARI VS|
TJAY
[KISHAN
[PODDAR

ICS COMM-H12.05.2022 [TOMAR 14.03.2024
lo2/2022 ICONSTRUCTI
JON COMPANY|
S KINGSTON|
[ROYAL
ICORPORATIO
N

ICS COMM-+23.12.2022 ISHAL PIPES| 14.03.2024
69/2022 LTD. VS OM|
[TRADING
ICOMPANY

ICS COMM-+21.02.2022 [HD GALAXY| 18.03.2024
118/2022 S MASTER]
[TILES

ICS COMM-03.03.2022 [MS 18.03.2024
154/2022 [TARAKARI
[MPORT AND|
[EXPORT VY
ISAINATH
ICHAUDHARY

ICS COMM-08.08.2022 [EMGREEN [19.03.2024
63/2022 [MPEX LTD|
S DHUR]|
[PLASTIC PVT|
ILTD

ICS COMM-+27.03.2019 /S BELIEVEH 20.03.2024]
166/2019 ISOLUTION
ISERVICES V|
[ELITE
[HOMES PVT|
[LTD

ICS COMM-+14.02.2020 [M/S 20.03.2024]
167/2020 [POLYSPIN
[FILTERATION]
[PVT LTD V§
ISUPERCHEM
[PRODUCTS
JAND ANR

ICS COMM-+17.01.2023 [M/S 20.03.2024
4/2023 IMAHAJAN
[NTERNATIO
INAL \E
[HERRY
ICREATION P
ILTD

S COMM-+08.02.2023 [ADS SPIRITS| 20.03.2024
127/2023 P LTD VS MS|
[KUBER
[PROPCON P,
[LTD

ICS COMM-10.11.2021 [OSWA CABLE 21.03.2024
1b00/2021 [PRODUCTS
[PVT LTD VS
[RISHABH
JAIN VS

ICS COMM-+07.06.2022 [CROCS INC VS| 21.03.2024
l503/2022 RAJASTHAN
[FOOTWERAR
JAND ORS
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ICS COMM-+02.02.2021 [MAYA 27.03.2024
[76/2021 [HOSIERY V|
ISPECTRUM
ICS COMM-+06.06.2019 [B.M. GOEL 28.03.2024
156/2019 [PRO. M/S|
ICOMPETENT
[EXTILES
JASSOCIATES
S M/S|
[NNOVATIVE
by ne
ICS COMM-+1o0.11.2022 [BOSCH LTD| 28.03.2024]
1862/2022 S
AHENDER
IPAL MAGGON|
44 [SH.VINOD YADAV 1316 [Civil ICS(Comm.)/ [02.06.23 IMadhu Gupta] 05.03.24
k50/2023 s. Gulabs
ICS/COMM/2[20.01.20 IM/s Rajdhani 11.03.24
18/20 [Flour Mill
ILtd. Vs
[Brajesh
ICS/COMM/4/01.09.21 Sterile  India] [11.03.24
36/23 [Pvt. Ltd. Vs
[Oscar
[Remedies Pvt|
Ltd.
ICS/COMM/5/04.07.22 /s Advance 11.03.24
3/22 entillation
[Pvt. Ltd. Vs
IM/s SN|
IConstruction
Pvt. Ltd.
°S/COMM/8(07.11.22 [Raj Kr. Vs 12.03.24
us/22 [Union Bank of|
[[ndia
ICS/COMM/2[28.11.20 IDeepak Kr| 14.03.24
6/20 IGupta Vs. M/
IGaruda
[Ployflex Foods
IPvt. Ltd.
ICS/COMM/4/02.06.23 IMadhu Gupt 14.03.24
l50/23 s. Gulabs
°S/COMM/2[20.08.19 /s Anjal 15.03.24
7/19 [Exhibitors Pvt|
Ltd. Vs. M/s
[[mmarat
construction
|And Ors.
ICS/COMM/3[07.01.22 ikas Kr) [5.03.24
t/22 ishnoi Vs
ISiddh
Chemiplast
[Pvt. Ltd.
ICS/COMM/4[21.11.19 IM/s ITMS| 18.03.24
2/19 [[ndia Pvt. Ltd)
s. M/
IGraphics
[Unlimited
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ICS/COMM/616.11.21 M/s P A Sale|
24/21 ICorporation

s. M/s Sing
[Brothers

18.03.24

ICS/COMM/7[26.08.22 [Erasmith 19.03.24
0/22 [Technologies
IPvt. Ltd. Fq
[Infotech  Pvt|
Ltd.

ICS/COMM/9[16.12.22 [F-1 Infotec! 19.03.24
l1/22 IPvt. Ltd. Vs
[Erasmith
[Technologies
[Pvt. Ltd.

ICS/COMM/2[16.03.21 IM/s  Nexge 21.03.24
4/21 [Fluoropolymer
s Pvt. Ltd. Vs)
IM/s  Genmes
[Enterprises

ICS/COMM/4[25.05.22 [Shri  Manish| 21.03.24
l6/22 IGoyal Vs. Shri
ISanjeev
adhwa

ICS/COMM/6/02.08.22 IPowertex Tools] 22.03.24
27/22 ICo. Pvt. Ltd|
s. Priya Garg

ICS/COMM/6/08.08.22 [Napin Impe: 23.03.24
0/22 ILtd. Vs
[Bagpoly
[Enterprises

°S/COMM/3[27.04.23 /s Ape 23.03.24
[22/23 [Express
[Transco  Pvt]
ILtd. Vs. M/s
ISMS AABS|
[India Tollway:
[Pvt. Ltd.

ICS/COMM/7[23.09.23 ISiddharth 26.03.24
l20/23 IGupta Vs
IGaruda
IConstruction
|And
[Engineering
[Pvt. Ltd.

ICS/COMM/3/02.05.23 Pratibha Prop) 27.03.24
k2/23 I0f  LA-Med,
[ndia Vs. M/g
IClamed Healt
ICare (P) Ltd.

°S/COMM/5(08.08.23 otiprabha 27.03.24
[75/23 [Infratech Pvt|
ILtd. Vs. India
Trenchless
ltools Solutions

ICS/COMM/7/12.10.23 hyam La 28.03.23
77/23 Sharma Vs
[Rajesh
Girothiya

ICS/COMM/5/08.11.21 IM/s  Shekhary 130.03.24
94/21 JAnd Co. Vs
IM/s Ridhi
ISidhi  Leather
ICloth
[[ndustries




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. GORAKH NAT!
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
146 [SH. PANKAJ GUPTA [SOUTH 603 Commercial [CS COMM11.09.2019 [NAV JAGRITI|05.03.20[12.03.2024 [27.03.2024 [27.03.202 [NIL INIL INIL
[DISTRICT JUDGEWEST uit l144/2019 INIKETAN 24 23
((COMMERCIAL) [EDUCATION
ISOCIETY VS
INEW SHETH]|
ISTORES
03 ICommercial |[CS COMM.J27.09.2023 [STATE BANK|13.03.20[20.03.2024(03.04.2024/03.04.202 [NIL INIL INIL
lsuit K55/2023 JOF INDIA VSi24 7
IAARTT
RAWAT
1603 ICommercial |CS COMM./[26.09.2023 [M/S GREEN[14.03.20[21.03.2024 [04.04.2024/04.04.202 [NIL INIL INIL
lsuit k40/2023 INDIA 24 23
[POLYTEX VS
JUNITEC
[FIBRES PVT|
ILTD.
1603 Commercial |CS COMM{08.01.2024 [[CICI = BANK19.03.20[27.03.2024[10.04.2024[10.04.202 [NIL INIL INIL
uit /2024 [ILIMITED VSi24 73
IMONIKA
03 ICommercial |CS 13.10.2023 |[UNION BANK[19.03.20[27.03.2024[10.04.2024 [10.04.202 |[NIL INIL INIL
lsuit ICOMM. 475/ JOF INDIA VSj24 h
23 ICHAND
ISINGH
03 ICommercial |CS COMM.[25.09.2023 [MUKESH 20.03.20[28.03.2024[10.04.2024 [10.04.202 [NIL INIL INIL
suit 32/2023 ISINGH VSi24 k
ISUNITA
IMITTAL
1603 [Commercial |[CS COMM.20.10.2023 [FEDERAL 27.03.20]03.04.2024[16.04.2024 [16.04.2024NIL INIL INIL
[suit 181/2023 IBANK LTD. VS24
[RACHI
[BALIYAN
k7MS. SAVITA RAO/VIKAS 1613 Commercial [CS (COMM)/|07-12-2023 [M/s S And S05.03.20/04.04.2024(04.04.2024/04.04.202 [23.04.2024 nil [12.04.2024
[IDHULL, DISTRICT JDUGE, uit 546/2023 [Enterprises Vsi24 23
ICOMMERCIAL COURT- IM/s The Shoe|
02/SH. VIKAS DHULL, [Factory
IDISTRICT JUDGE |
ICOMMERCIAL COURT.
1613 ICommercial |CS (COMM)/|30-05-2023 [BANK OF07.03.20[15.04.2024 [15.04.2024 [15.04.2024}13.05.2024 il [29.04.2024
Isuit [270/2023 [BARODA  Vsi24
/S SHRI|
RAM AGENCY)|
JAND ORS.
1613 ICommercial |CS (COMM)/|09-06-2022 [CENTRAL [15.03.20 [26.04.2024[26.04.2024[26.04.202 [10.05.2024 il [02.05.2024
suit 1316/2022 IBANK OH24
[INDIA Vs M/S|
[KUMAR
[IDENTAL
ISYSTEMS
u8|SH. AMIT BANSAL, 1614 ICommercial |CS(COMM) [09.05.2023 [PUNJAB 05.03.20PE INIL INIL INTL INIL INIL
IDISTRICT JUDGE,| [Suit [233/2023 INATIIONAL |24 16.04.202
ICOMMERCIAL COURT-03 [BANK VS JMD| b & DE
ISCALES AND| [23.04.2024
ISYSTEMS
1614 ICommercial |CS(COMM) [19.03.2021 [M/S NEW]|21.03.20 [PE- INIL INIL INIL INIL INIL
[Suit [117/2021 [[NDIA 24 109.04.2024}
JASSURANCE & DE-
ILTD VS M/S [25.04.2024
CHETAK
[LOGISTICS
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ISH. RAKESH PANDIT,| ICS(COMM) [72/2022 02.03.2022 [MASCOT 13.03.20 [PE
IDISTRICT JUDGE,WEST [HEALTH 24 16.04.2024
ICOMMERCIAL COURT-03 ISERIES PVT,
ILTD. AND| 25.04.2024
509 ICS(COMM) |185/2022 18.04.2022 [M/S R Sp8.03.20PE INIL INIL INIL INIL INIL
JCOMPONENT [24 24.04.2024
CONTROLS) [29.04.2024
509 ICS(COMM) [292/2023  [08.06.2023 [AXIS BANK VSii8.03.20 [PE INIL INIL INIL INIL INIL
INARENDER |24 2.05.2024
[KUMAR
8.05.2024
509 ICS(COMM) [366/2023  [04.08.2023 [[INDOLOG 19.03.20 [PE INIL INIL INTL INIL INIL
[LOGISTICS |24 [23.04.2024
[PVT LTD VS
IM/s AURA| 130.04.2024]
509 ICS(COMM) [351/2023 131.07.2023 [LE MEUBLE{R1.03.20 [PE INIL INIL INIL INIL INIL
IOFFICE TECH[]24 [25.04.2024
[PVT LTD V§
[TEAMULTIMA 1.05.2024
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